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Shrimati Savitri Nigam: May 
know what would be the pt!rcelltage 
of share capital to be deposit~d ac-
cording to this deposit insurance 
scheme by the commercial banks and 
by the co-operative banks, and w hE'-
ther there would be any resemblance 
with the pattern adopted by the 
Madras S~ate? 

Shri Shyam Dhar ~lisra: I under-
stand that the hon. Member is asking 
about the quantum of deposits with 
the commercial banks and the co-
operative banks. If I have understood 
her question correctly, .then, the total 
deposits in the commercial banks to-
day are over about Rs. 2,000 crores 
and in the co-operative banks, to be 
very exact, the figure is Rs. 330 crores. 
As regards the Madras scheme, that is 
not an insurance scheme. That is a 
government-guarantee scheme of a 
very limited nature against certain 
depOBits with the district banks up to 
a valuable of Rs. 30 lakhs and up to 
Rs. 1,25,00,000 in the case of apex 
banks. But that is covering deposits 
only beyond three years and not cover-
ing all types of deposits. 

Shri Ramanathan Chettiar: May 
know whether the Reserve Bank of 
India has guaranteed the amounts 
stated by the hon. Deputy Minister in 
regard to the deposit scheme' 

Shri Shyam Dhar Misra: No, Sir, it 
has not yet guaranteed. The scheme, 
as I said, is being worked out. 

Shri p. Venkatasubbaia": May I 
know whether it would be the policy 
of the Government to evolve an a11-
India scheme instead of entrusting it to 
the various State Governments; if so, 
how far it will be able to meet the 
demand for rural credit facilities? 

Shri Shyam Dhar Misra: That is 
exactly what I said. Now it has been 
accepted after the recommendations of 

the Working Group have been ex-
amined by the Standing Advisory 
Committee 0,,'1 Agriculture and the 
Reserve Bank of India. It is not now 
a State scheme, it is now an all-India 
sclJeme. How far the deposits will 
take acre of the working capital of 
the society is a difficult question. At 
the moment the co-operatives have 
about Rs. 1,300 crores of working 
capital. Against that Rs. 325 crores is 
the deposit. It is obvious that it is 
about 25 per cent. the total working 
capital. 
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[(a) Yes, Sir. 

(b) No, Sir. Our arrangement is 
with a well-known export-house and 
not with the Japanese delegation. 

(c) Does not arise.] 
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Shri Shinde: The delegation came 
only to explore the possibility of ex-
port of raw sugar from India. There 
was a meeting with the National Sugar 
Institute and only formal discussion 
with the representatives of the sugar 
industry 
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The Deputy Minister in the Ministry 
of FOOd and Agriculture (Shri A. M. 
Thomas): Yes, Sir. On return to 
Japan, the leader of the delegation 
observed that they have recognised 
the potentiality of Indian sugar in-
dustry and the possibility of further 
development of export. 
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Shri A. M. Thomas: The delegation 
consisted of 26 representatives of the 
sugar industry. It was led by the 
Vice-President of the Japan Sugar 
Refiners' Association. The toar 
was organised by the Indian Sugar 
Mills' Association. Of course, they 
had discussions with Government re-
presentatives also. 
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Shri Shinde: The price is based on 
London daily price, which is the in-
ternational method of fixing the price 
of sugar. For both buying and seIlIng 
the general rate is the London daily 
rate. 

'" ~ fil'll "fT'ITif if; ~ 
'Wf ~ ifom if; $ ~ m ~11 ir U 

!1!.lR +i<"TRT ~ ~ I <m ~ ~ 
f.m'fii~~~~f.f;"Ii-.IT"Ii-.IT 

!1J.'11: i$ ii ~ ~ 'T!1J.'11: 
~'Iit~7 

Shri A. M. Thomas: In fact, we re-
ally started manufacture of raw sugar 
because of the possibilities of export 
to the Japanese markets. Now, out of 
the three lakh tons already contracted 
for, two lakh tons are raw sugar. Out 
Of those two lakh tons, one lakh 
tons of sugar is to be exported to 
Japan or other eastern countries. 

Shri Shivaaanjappa: May I know 
the number of sugar factories whollY 
engaged in the manufacture of raw 
sugar? 

Shri Shinde: Last year about 30 
sugar factories undertook the manu-
facture of raw sugar. This year a few 
more factories were asked to under-
take it. Any number of sugar factor-
ies are prepared to undertake it, if 
asked for. 

Shri D. D. Puri: May I know the 
quantity for the export of which we 
are firmly committed fOr 1963-64 and 
for later years. 

Shri A. M. Thomas: Three lakh 
tons for 1963-64. 

Shri K. C. Pant: May I know how 
the priCE in the Japanese market com-
pares with the price in the Indian 
market? 
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Shri A. . M. Thomas: As has been 
stated by my colleague, the price is 
the London' daily price. Of course, 
We have an advantage in exporting to 
Japan because Japan is nearer to our 
shores. So, we will save at least a 
minimum of 12 sh. 6d. in freight. 
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Shri Shinde: Factories from all over 
India have offered themselves to 
manufacture raw sugar. 
some factories from U.P. 
manufacturing raw sugar. 

Of course, 
are also 
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Shri A. M. Thomas: The price of IIUT 
will not be affected by the export of 
raw sugar. It has no direct connec-
tion with the price of raw sugar. 

Shri S. M. Banerjee: May I know 
the total sugar which has been ex-
ported, or is likely to be exported to 
Japan and to what extent subsidy has 
been given by the sender through the 
Indian Sugar Mills Association? 

Shri A. M. Thomas: This year we 
have exported to Japan 93,400 tons "I 
sugar and the a verage realisation from 
Japan works out to Rs. 700. The cost 
of production is also round about 
Rs. 700. So, no element of subsidy 
may be involved in the export. 

Shrimati Benu Chakravartty: Why 
"may be involved"? What was in-
volved? 

Shri A. M. Thomas: It is not easy to 
state what the exact amount would be. 
The cost of production would be round 
about Rs. 700. The average realisation 
is also round about Rs. 700. It may 
perhaps be a few rupees this side or 
that side. 

Road Accidents in Delhi 

+ r Shri Vasudevan Nair: 
Shri Warior: 

I Shri M. N. Swamy: 
·582. ~ Shri Raghunath Singh: 

I Shri Kachhavaiya: 
I Shri Bade: 
l8hri Prakash Vir Shastri: 

Will the Minister of Transport be 
pleased to state: 

(a) whether it is a fact that road 
accidents in Delhi are on the increase; 
and 

(b) if so, the steps taken by Gov-
ernment to prevent such accidents? 

The Minister of Shipping in the 
Ministry of Transport (Shri Raj 
Bahadur): (a) and (b). A statement 
giving the information required is laid 
on the table of the Sabha. 

STATEMENT 

(a) Yes. 

(b) The following steps have been 
taken by the Delhi Administration in 
this connection:-

(i) Strict enforcement of traffic 
rules and regulations, specially 
those relating to over-speeding, 
has been undertaken. 

(ti) Selective enforcement has been 
started from January, 1963. 
Under this arrangement, some 
places are selected where 
special checking is m~de of the 
offences committed by drivers 
of public service vehicles. 

(iii) Cautionary signals are erected 
and markings done on the road 
at dangerous inter-sections. 




